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+THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) :
(a) to (¢) : No, Madam Government have
made no such request. Government have,
however, seen published reports of a speech
made by Mr. Kosygin during his visit to
Kabul in May, 1969. There 1s no reference
in his speech to mutual cooperation 1n the
Indian Sub-Continent.]
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Will the Mmister of EXTERNAL AF-
FAIRS be pleased to state.

(a) whether 1t 15 a fact that the the
Governments of the Umted States of Ame-
rica and the Union ot Soviet Socialist-
Republics have advanced some concrete
proposals for peace in West Asia;  and

(b) 1fso, the detals thereof and the reac-
tion of the Government of India to those
proposals?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
Yes, Madam.

(b) The proposals are confidential and
the reaction of the Government of India
cannot, therefore, be made public How-
ever, we agree 1n principle to such pro-
posals which aim at the implementation
of the Security Council Resolution of
November 22, 1967.

OPProsITION OF JOINT MARKETING OF TEA

940 SHR1 M. V. BHADRAM

SHRI YELLA REDDY -

Will the Muinuster of FOREIGN TRADE
AND SUPPLY be pleased to state.

(a) whether the South Indian tea plan-
ters have opposed Government’s proposal
for a common marketing for Indian and
Ceylonese tea,

(b) if so, on what grounds they have
opposed the proposal; and

(c) what 13 Government’s reaction there-
to?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (CHOWDHARY RAM
SEWAK): (a) Although no official re-
presentation has been received from the
planters, apprehension has been expressed
in the speech delivered by the Chairman,
Nilgirt Planters’ Association at the annual
general meeting held on the roth June,
1969 that joint marketing and a common
market for India and Ceylon teas would
be prejudicial to the interests of Indian
tea.

{b) No specific grounds have been ad-
vanced

(c) The 1dea of a common market for
tea as between India and Ceylon has not
been under consideration. There 13 a
proposal for setting up a consortium for
jomt marketing of India and Ceylon teas.
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t[LisT oF GOVERNMENT EMPLOYEES OF
INDIA QUALIFIED TO SERVE IN
Unitep NATIONS

941. SHRI RAJNARAIN Will the
Miunster of EXTERNAL AFFAIRS be
pleased to state

(a) whether it 1s a fact that a list
of Government employees of India, who
are qualified to serve in the United Nations
is being prepared , and

t[ ] English translation.



